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C.P. No. 96/ALD/2017, CA No. 54/ALD/2017

Sri Alok Kumar Tripathi, PCS along with Abhishek Mishra for the
petitioner Company. Sri Kuldeep Singh, Proxy for the OL.

Arguments of both the parties are heard. judgement is reserved.

L SHCHEET v N

H.P. Chaturvedi,
Member(Judicial)

Date: 25/01/2018
Typed by

Jvoti
(Stenographer)



